419 Matters

[t farage fag 315 ]

& faars aedt st & g wigavag
AIF Aged F W& I ATIZAT FIAATRT
FW & fag fAags F@r g

(11) FINANCIAL ASSISTANCE FOR
RELIEF WORK IN FAMINE—AFFECTED
AREAS OF RAJASTHAN, SPERIALLY
BARMER AND JAISALMER.
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(111) IMPLEMENTATION OF PURI
COMMITTEES RECOMMENDATION ABOUT
PAYSCALES OF NON-INDUSTRIAL WOR-
KERS IN MINISTRY OF DEFENCE.
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